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[Mr. Speaker]
■of continuing with it but it will be 
the people who will suffer because of 
some delay in the Budget, finance and 
*11 that." Shri Era Sezhiyan said, “All 
right, for the present -we go ahead; but 
later on some regulations and proce­
dures should be found out.*’

Now you have laid the Court judg­
ment on the Table of the House. The 
Lok Sabha Secretariat will send it to 
the Ministry concerned. My advice to 
the Finance Ministry is to act like a 
pilot. When two pilots drive a plane, 
there is a third man also who says, 
'“Such-and-such gadget is all right; the 
altitude meter is all right; electronic 
■device is functioning; such-and-such 
•meter is on the upward trend or the 
•downward trend; the line is clear; the 
team is all right etc.” He reads out 
all things and the other pilot says, 
"“Okay, okay, okay.”  You must have 
-such type of a chart as to what is the 
procedure, what is the Act, what is 
the Constitution, what are the prac­
tices. Only after it is okayed, you 
gnould advise the President on such 
occasions. That is my advice in the 
case of these matters. They should 
evolve certain things. So long as Shri 
Era Sezhiyan and other friends are 
sitting here, they keep on checking 
sometimes. That is not piracy; that is 
just supervision. You should be 
thankful that this supervision is be­
ing properly carried. Would you 
like to miss your lunch hour?

SOME HON. MEMBERS: No, no.
ME. SPEAKER: Mrs. Lakshmi-

Kanthamma, would you like to conti­
nue till 1 O’Clock?

SOME HON. MEMBERS: After
launch.

MR. SPEAKER: All right. We ad­
journ for lunch to re-assemble at 2 
O’Clock.

12.56 hrs.
The Lok Sabha adjourned for Lunch 

tilt Fourteen of the Clock.

The Lok Sabha reassembled after 
lunch at Three Minutes past Fourteen 

of the Clock.

[M r. D eputy-S pe a k e r  in the Chair)

SHRI JYOTIBMOY BOSU (Dia­
mond Harbour): Sir, last week I
had mentioned on the floor of the 
House that the press of Bangladesh 
News Weekly at Calcutta was raided 
by some anti-social elements belonging 
to a certain political party. The hon. 
Minister of Parliamentary Affairs, Shri 
K. Raghu Ramaiah, had made copious 
notes and he informally informed me 
that he would ask the Minister con­
cerned to make a statement Now the 
hon. Home Minister is here. I saw 
the Home Minister also. I would like 
to know what they have done with 
regard to this matter...

MR. DEPUTY-SPEAKER: Order,
please.

SHRI JYOTIRMOY BOSU: Sir,
I have received a telegram about 
rigging of election at Barpeta.. (In­
terruptions).

MR. DEPUTY-SPEAKER: Order,
please. This is not the way.

14.05 hrs.
RE. GBANT OF U.G.C. SCALES TO 

TEACHERS IN GUJARAT

SHRI P. G. MAVALANKAR (Ah- 
medabad): I want to draw the
attention of the House and the Gov­
ernment to a very explosive situation 
that has developed in my State of 
Gujarat. In Ahmedabad yesterday a 
morcha of college teachers and Uni­
versity professors went to the Raj 
Bhavan to demonstrate massively 
against the injustice being meted out 
to them. The Sen Committee has re­
commended certain pay scales and the 
University Grants Commiss îon has 
granted them and the Minister of Edu­
cation, Prof. Nurul Ha^n has also an­
nounced thepi on the flow Of the
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taouse, but, till this date, nothing has 
happened. These Professors and tea­
chers have now given an ultimatum 
to the Gujarat Government. I am 
raising it here because Gujarat is 
under President’s rule. Therefore, 
the problem is that they have given 
an ultimatum that if they do not get 
justice by 28th February, they will 
stop all examination work. The edu­
cation of the students is involved. The 
secondary teachers and students as 
also non-teaching staff of the Univer­
sities have also joined in support of 
the college and university teachers.
I want the Gujarat administration 
and the Central Government to deal 
with the matter quickly so that the 
teachers and the professors get justice 
immediately.
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MR. DEPUTY SPEAKER: How
does it come here? If there is an ex­
plosive situation, the State Govern­
ment is there.
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MR. DEPUTY SPEAKER: Order,
please.
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MR. DEPUTY SPEAKER: Now,
will you kindly sit down? Before I 
call Shrimati Lakshmikanthamma to 
resume her speech, I would like to say 
that the Minister of External Affairs 
will make a statement on the resump­
tion of United States arms supplies to 
Pakistan at 4 pm. This being an 
important statement, I thought I 
should inform the House.

Shrimati Lakshmikanthamma.

SHRI JYOTIRMOY BOSU (Dia­
mond Harbour): The Home Minister
is here. Last week I raised...

MR. DEPUTY SPEAKER: NQ>
please.

SHRI JYOTIRMOY BOSU: You be­
come very difficult at times. It is on 
record. Let him make a statement.

MR. DEPUTY SPEAKER: Mr. Bosu, 
you are neither serving your own 
cause nor are you serving any purpose 
by taking over advantage of situation.

SHRI JYOTIRMOY BOSU: Your
opinions are uncalled for, unwarranted 
and unbecoming. The question is that 
last week the Minister promised...

MR. DEPUTY SPEAKER: Order,
please.

SHRI JYOTIRMOY BOSU: If you
want Vo shut me out, you can do it 
by all means. But press freedom in 
the country is in complete jeopardy.

MR. DEPUTY SPEAKER: Order,
please.

Shrimati Lakshmikanthamma.


